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FINANCIAL EXPRESS

PRE-OFFER ADVERTISEMENT AND CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT UNDER REGULATION 1(7) IN TERMS OF SECURITIES AND
EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011

V.R WOODART LIMITED

A public limited company incorporated under the provisions of the Companies Act, 1956
Corporate dentifcation Numbe H

Registeed Offce:Shop No. 1, R Apa Har

Contact Number 1 a4t Email Adres
THIS PRE-OFFER ADVERTISEMENT CUM CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT IS ISSUED BY SWARAJ SHARES AND SECURITIES
PRIVATE LIMITED, THE MANAGER TO THE OFFER, ON BEHALF OF MRS. MINAL PATIL (ACQUIRER 1) AND MS. MADDUKURI MOUNICA (ACQUIRER 2
COLLECTIVELY REFERRED TO AS THE ACQUIRERS, FOR ACQUISITION OF UP TO 1,06,50,070 OFFER SHARES, REPRESENTING 26.00% OF THE VOTING
SHARE CAPITAL OF V.R WOODART LIMITED, AT AN OFFER PRICE OF 722.00/- PER OFFER SHARE, PAYABLE IN CASH, TO THE PUBLIC SHAREHOLDERS
OF THE TARGET COMPANY, IN ACCORDANCE WITH THE PROVISIONS OF REGULATION 1 (7) OF SEBI (SAST) REGULATIONS (PRE-OFFER CUM

TO THE DETAILED PUBLI ).
This Pre-Offer cum wmglndummmlﬂmwkd i is to be read i tion wit 3
Warch 07,2025 ! Wednesday, March 12, 2025, i on with this Offer, published on behal
of the Acquirers on Thursday, March 13, 1025 inFi i i lindi dail and Mumbai Lakshadeep
(Narath ay) Mumba dion) (ewspapes) (Deld Public tement), ()Lt of Ofer datd Fridy,Marh 21, 205 ld and subrited vt
tlr ofOffr) (d) Letter of Ofer dated Tuesday, August 05,2025,
along vith the Form of Accept  Leter of Offer), () ions of the Independent Directors of the Target Company
Tuesday, August 12,2025 August 13,2025
Directors of the Target Cnmpany) (the Public Announcement, Demlzd Public Smm!nl Draft Letter of Offer, Letter of Offer, Re:nmmendil\ons of the
lectvely
referd .25 Ofer e )isued b the arageron behalf of the Acqurers.
the arerequested to indly
For captalzed tems used hereinafe, lease refer o the Paragreph 1 ted s Definiions and Abbreviaton'on page 8 ofhe Leter of Ofr
A, Offer Price
‘The Offeris being made at a pice of - per Offer Share pa) o evision n the Offer Price,
B irectors (10C)
 Conmite of et Diecors o h el Conan anpisn of . Maran Ve S s e Cratper of e 1DC s i
vk Ramesh Jethi, members of IDC approved thei on Tt At £, 2025 nd st
,‘A 5113, 2025, The IDC fer
reasorable and s i ne with SEB (sm) Regultons. Pubic Shareholders may herefor, and e
C.. Other detals with respect to Offer

This Ofe i nota compeding ofer i terms of Regulton 20 of the SEBI (SAST) Reguiatons. Therehas been no competve bid to the Offr

The Letterof Offr the TargetC on the register of members a5 on the Fiday, Augus|

01, 2025, being the Identified the

2] On Friday, Auqust 08, 2025, through elecroric mode to al the Publc Shareholders whose e-rail addresses had been registered with the Deposioris!
Target Compeny.

b) On Friday, August 08, 2025, through registered post to those Public Shareholders who have not registered their e-mail addresses with the Depositories|

Target Compeny.
3. The Draft Letter o Offe dated Friday, Match 21, 2025, wes fied and submitted with SEBI st 1o the proisions of Reguiaton 16 (1) of the SEBI (SAST)
Reglatons for s Osenators, bearing
iber ‘SEBIHOICFDICFD-RAC-DCR2PIO! et Wechesta, 30, 2025, nopuaed n he Lterf fer.Tere hve en o
other ges n reaton to the Offer, the Leter of Offer.
4 the Leterof Offer qouin, the
the Registr to the Ofer at wwnntegratedreaisryin, the Manager to the Offer and BSE Linited at o which the

Public Shareholders can download/print the same.

. Instuctionsfor PublcShareholders

3
desie toender thei Equity Shares in tis Offr shal approach herrespective Seling BrokerndcatngtotheirSeing Brokerthe detalls of Equiy Shares tht such
Pudic inends to tender n tis Offr tender hei Equy beloe ket hours cose on the kst dy ofthe Tendering
Perod. For furthe nfomaton, Kindyreerto Paragraph .14 tted as Procedurefo tendering the Equiy Shares hed in Demterazed Forn' on page 69 of the
Leter of Offr

b). In case of Equity in Physi :As per Reguation 40(1)of the SEB (LODR) Reguiatons and SEBs press elease dated 3
December 201 OB/ZNB requests for transfer of
depstoihfec fon A1 208, o, issued by SEBI 144
dated 31July 2020, hole the|
SEBI (SAST) Regmamns Acmrdmg\ totender i Offe

the provisons o te SEBI (SAST) Reulatons. Pulc Shreholders who are hlding EqutyShaes inphysicafrn and ntend o priciae i th Ofer il be
requitd o approach thei respective Seling Broker along with the complete se o documents for veficaon procedures to b carried ut ncluding the ) orginal
forn(s), . Form SH4, dul

I
with the Target witnessed at 3 ” Card, )
i

shre cerficatls) i the same order in which they hold Equiy Sheres, and () any oter elvant documents sich as pover f atomey, cororate atorizaton
etc. s applcabl. For furtherinformation, kindlyrefer o the Paragraph 9.13. led as 4
Leter o Ofer.

¢)  Procedure for tenderi tofthel.
appear Deposiories on the Idenifed Date,or the dentfed Dete, or those whol
have not of Ofer, Offr In casea el ofOffer, y
dowload py of e same the Offer

the Target Ce Altemativel Letter of Offer,

i the Ofer b proviing tei appicaton npan paper in wriing Signed by all sharehoder),stating name,acess, nunberof shars held lent D rumber, DP
nae, DP D number, number of shares tendered and oer relevant documents. Such Public Shareholders have to ensure that heir rder is enered i the|
eleciroric plation to be made avalable by Stock Exchanges befoe the cosure o the Offer For futher inforation, kindlyrefer o the Paragraph .16, fited as
“Procedure fo tendering Equit Shares in case of ron-eceit ofthe Lete of Oferon page 71 ofthe Leter of Offr
Status of Statutory and Other Approvals
s of dt,to e best of e knowedge o he Acquiers, o sttt appoal f e for the Oferexcept s mentoned i th Leer ofOfer. o fthe
informaton, kidlyrfer graph B.3.ted s atpage 64 of Leter of Offer
Procedure for Acceptance and Seftlement of Offer
e Open Offe will be implemented by the Acquirers trough Stock Exchange mechanism made avaiable by BSE Limited in the form of separate vindow
[Acqumlwn Window) as provided under the SEBI (SAST) Requiatons, SEBI ciruar bearing reference number CIRICFDIPOLICYCELLI112015 dated 13 Apr

nded read along with SEBI Circiar ate 9 December 2016, as amended, and SEBI Circlar bearing number SEBIHO)
e AICIRIPL20211615 dated August 13, 2021 issued by SEBI.As per SEBI Cicular bearing number SEBUHOICFDIDCR-IICIRIPI2021/615 dated August 13,
2021, alen shallbe merked against the sheres of the shreholders paticipating inth tender offers. Upon fnlisation ofthe entiement, oly accepte quaniy of
St sl e debe o s cena accun f e starder The i e agar sl e st e s, T desledprcedue o

lenderingand o
page 6 0 the Leter of Offe.
6. Revised Scheduleof Actviies
ACTUAL SCHEDULE
Tentatve Schedule DAY AND DATE
Activity Dayand Date (UPON RECEIPT OF SEBIS
OBSERVATION LETTER)
Issue date of e Fiidey, March 07, 2025 FRIDAY, MARCH 07, 2025
Publication date of the Detailed Public Statement in the newspapers Thursday, March 13, 2025 THURSDAY, MARCH 13, 2025
Dateof lng of e DraftLeterof Ofer with SEBI Fiiday,March 21, 2025 FRIDAY, MARCH 21, znzs
Lest dte for publc announcement for a competing offes) Wonday,Api 07, 2025 MONDAY, APRIL
Date for receipt of comments from SEBI on the Draft Letter of Offer Wednesday, April 16, 2025 WEDNESDAY, JULY 30, 1025
Identified Date® Monday, April 21, 2025 FRIDAY, AUGUST 01, 2025
TLest Gt for cspatch of e Lete of Ofer o the Public Sharehalders f the Target | onday, Api 28, 2025 FRIDAY, AUGUST 08, 2025

Company whose names appear on the regstr of members on the Idented Dete
L

he Fday, My 02, 2025 WEDNESDAY, AUGUST 13,2025
independent drectors commite ofthe Target Company for tis Offer
Last date for the. D"er Price and / or the Offer Size Monday, May 05, 2025 THURSDAY, AUGUST 14, 2025
L ‘opening of Offer inthe Monday, May 05, 2025 THURSDAY, AUGUST 14, 2025
newspapers in which the Detailed Pubhc Statement had been published
Date o commencement of Tenderng Perod Tuesday, May 06, 2025 MONDAY, AUGUST 16, 2025
Date of closing of Tendering Period Monday, May 19, 2025 MONDAY, SEPTEMBER 01, 2025
L the eecton/ Wondey, June 02, 2025 | TUESDAY, SEPTEMBER 16,2025
payment of consderation o refund of Equty Sheres o the Public Shareholdrs”
Last date for publication of the post-Open Offer public announcement in the Monday, June 09, 2025 TUESDAY, SEPTEMBER 23, 2025
Newspapers®
Lestdae for fling the post Ofe repor with SEBY Vondey June 03,2025 | TUESDAY, SEPTEMBER 23, 2025
Nate:
(1) There has been no competing ffer o this Offer.
) dentifed Date is onyforthe pupose. Harchol uch dae to whor the Leter of Ofe would b
the Identifed Date) ae eligible his Offer any time during the. b

9
(3 The action et ut above may be completed pror o ther corresponding dates subject to compliance with th SEB (SAST) Regultons.

Documents for Inspection
The copes o the folowing documentswill be avaable for inspecin at the principal lace f business of the Manager to the Ofer, Swaraj Shares and Secutes
Pivae Limted, ocated at rit No 402, Atariksh, Thakoor Hotse, Maloana Road, Marol, Andher East, Murba - 400059, Maharashtra, Indiaon any working day
between 10:00 & (nian, Standard Time) and 500 pm. Indian Standard Tie) during the Tendering Period commencing fom Monday, August 18, 2025, to
Wonday, September 01, 2025. Furter, in ight of SEBI Ciciar SEBIHOICFDIDCR2ICIRIPI2020/139 dated July 27, 2020, fead with SEBI Crclar SEBUCIRICFDI
DCRIICIRIP/2020/83 dated May 14, 2020, copies of th following documents il be avaiabie for inspecin to the Public Shareholders electroically durg the|

=

g
detals and authory e in the evenl the th a subjet e [Documents fo nspecton - VRWODAR Open Offe”, o th]
Wanager to the Open Ofer at lakeovel@swarajshaves o o upon recept and processing of te received requesl, access can be provided o the respectivel

s, For further  Kindlyrefe o the Paragraph 11 tted as Documents fo Inspection’on page 83 of

the Letter of Offer.

The ot sl sorty et e n s et ot s Dt Pl S Adrtsnen o 1
provided by orrelaing the Target Company) and undertake that they are aware of

and wil comply with o iatons nit i SEB] (GAST)Requaions i ssnt o hs Oen O, T Acqurr i avraly 2 oty esorate 6

ensuing complance withthe SEBI (SAST) Regulatons. The persos siging s Pre Offr gendu o th Dedaled Publc Staement Adverisement on

behaf of the Acguiers have been uly and legaly authorzed tosign tis Leter of Ofe

This Pre-Offr Advetisement and Corigendu to the Detalld Public Sttement il s be accessile o the websites of SEBI at wwnvsebiqoui, the Target

Company at wwnwymoodart com the Registar to the Ofer at winwintegrtedreistyin, the Manager to the Offr at w.swraishares com, and BSE Linited

at www.bseindia.com.

Issued by the Manager to the Offer on behalf of the Acquirers

SWARAJ

Swara] Shares and Securts Private Linied

Urit No 402, Antarksh, Thekoor House, Mliwana Road, Merol, Andheri Eas!, Mumbai - 400059, Maharashia, Inda
Telephone Number: +91-22-69649999

EmallAddress: o @snashrs o

Investors
Website: ww swarajshares com

Contact Person: M. Tanmoy Banereells. Pankia Patel
SEBI Registration Number: INN00O12980

Valdiy: Permanent On Behalfof the Acquirers

sd-
Date: Wednesday, August 13, 2025 Mrs. Minal Gaurav Patl
Place: Mumbai Acquirer 1
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